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       No. 89

	1
	 2.10

 PM


	                  Ch. Prem Singh, Hon'ble Speaker in Chair. 

       Shri Vijay Jolly sought to know the fate of notice of Breach of Privilege and contempt of the House against the Editor of  'Times of India' newspaper.

The Chair stated that appropriate action would be taken after obtaining explanation from the Chief Editor and Resident Correspondent of the Times of India as three days extension granted to them to submit reply to the notice. 
                                                                             

	2.
	 2.15

 PM
	Question Hour: Starred questions No. 41 to 43 were asked and replied. Replies to starred questions No.44 to 60 and un-starred questions No.110 to 163 were placed on the table.



	3.
	3.00

PM
	Special Mention (Rule 280):  The following Members raised matters under Rule 280: -

1. Shri Bheeshm Sharma (Minister of Health intervened.)

2. Shri Veer Singh Dhingan

3.Shri Subhash Sachdeva

4.Shri Moti Lal Sodhi

5.Shri Sahab Singh Chauhan (Minister of Finance intervened.)

6.Shri A. Dayanand Chandila A

7. Shri Baljor Singh

8. Shri Kulwant Rana (Minister of Education intervened.)

9.Dr. Jagdish Mukhi. (Minister of Finance intervened.)

10. Shri Vijay Jolly

11. Shri Vijay Singh Lochav (Minister of Health intervened.)

12. Dr. Bijender Singh (Minister of Education intervened.)

13. Shri Jai Kishan



	4.
	3.55

PM
	Papers Laid on the Table:

1.Shri. Raj Kumar Chauhan, Minister of Co-operative & Development laid the copies of the recommendation of the 'Third Delhi Finance Commission'.

2.Dr. A.K.Walila, Minister of Finance laid the copies of the following documents on the table of the House:

(i) 6th Annual Report of Indraprashtha Power Generation Company Limited.

(ii) 6th Annual Report of Pragati Power Corporation Limited.



	5.
	3.57

PM
	Shri Vijay Jolly moved congratulation Motion under Rule 114 to Miss Veena Parashar for winning the title of best singer in All India Competition Programme of T.V. Channel. 

Shri Shadi Ram also joined in the motion.



	6.
	3.59

PM
	Calling Attention:

Shri Arvinder Singh Lovely, Minister of Education made a statement on the death of a student in Blue Line Bus. 

Dr. Jagdish Mukhi sought clarification from the Transport Minister. 

Minister of Transport replied.

	7.
	4.12

PM
	House adjourned for tea-break.


	8.
	4.53

PM
	House reassembled.

Hon'ble Speaker in Chair.

Shri Bheeshm Sharma felicitated Shri Vijay Jolly under Rule 114 on his appointment as an observer in Uzbekistan's Presidential election.



	9.
	4.54

PM
	Private Members Resolutions:

1. Shri Vijay Jolly moved the following resolution: "This House resolves that minimum 50 sittings of the Assembly be convened during a year and minimum duration of a Session should be two weeks".
The following members participated in the debate: -

1.Shri Mohan Singh Bisht

2. Dr. Jagdish Mukhi

3. Shri Bheeshm Sharma

4. Shri Kulwant Rana

5. Shri Ramesh Bidhuri

6. Shri Ramakant Goswami

7. Shri A. Dayanand Chandila A

8. Shri Moti Lal Sodhi

9. Shri Ramvir Singh Bidhuri



	10.
	6.00

PM
	Chief Minister replied to the debate.  

Resolution was put to vote and rejected.

	11.
	6.02

PM
	2. Shri Bheeshm Sharma moved the following resolution: "This House resolves that a separate Education Board of Delhi be constituted".
The following members participated in the debate: -

1.Dr. Kiran Walia



	12.
	6.10

PM
	Minister of Education replied to the debate.  Shri Bheeshm Sharma was requested to withdraw his resolution and he withdrew the same with permission of the House.

	13.
	6.16

PM
	3. Shri Ramvir Singh Bidhuri moved the following resolution: "This House resolves that next Election of Delhi Legislative Assembly be held on the basis of new delimitation proposals notified by Delimitation Commission of India, so that equal expenditure be incurred for developmental works and also equal facilities be made available in all Assembly Constituencies".

   

	14.
	6.28

PM
	Minister of Industries replied to the debate. 

Resolution was put to vote and rejected.

	15.
	6.29

PM
	The Hon'ble Speaker, thanked all the members of the House and also officers/officials of the Assembly Secretariat, Officers of the Delhi Government and other agencies like PWD (Civil/Electrical/Horticulture), Delhi Police, CISF, Delhi Fire Service, Security including Special Branch and Print and Electronic Media for their co-operation in smooth conduct of the Session.

	16.
	6.30

PM
	House was adjourned sine-die.
National Anthem-  Jan-Gan-Man.
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